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7062 405 1467 57 43 100 64 40 104 1055 408 1463 -0.660/0 0.740h -0.270 2 1 3 62 2 64

\\'hcther an] Stator idc/Rcgional Conferencc held during the month.
\umber of Officers rvlro participated in the said con

J/c/ Ha'e an) targets becn lixed and indicated to thc participant officers, ifso, rvhat arc
4 \\'hat is thc progress madc on thosc targets district-\i.ise


